
(b) None. 

RoIIt' K.o ..... Offer for .Dee,..&ai 
P.,. .. , Port 

2'712. SHR.I SONNA-T'R ItA TH: 
SHRISATYENDRA 

NAl\A Y AN SINHA : 

Will the Minister 
AND TRANSPORT 
atate : 

ofSHIPPIN(] 
be plealed to 

(8) whether a Sou~h Koreaa ftrm 
haa otrered a credit 0' S 11' million to 
India tor deepeninl the Paradip port 
to enab!e the entry of bulk carriers of 
2 lakh D.W.T. and the ofter alao aims 
to inerealc iron ex,port throUlb the 
port to the South Korean Steel Com .. 
pany; 

(b) if 50, whether Government have 
accepted the credit offer from tbe 

.... South Korean firm; 

(ot if so, tbe broad terma and the 
estilllated cost of th~ project; and 

(d) by what time the project is 
likely to be completed ., 

THE MINISTER. OF STATE OF 
THE MINISTRY OF SHIPPING AND 
TR.ANSpOR.T (SHRI Z. R.. ANSARI) : 
(a, Yes, Sir. An offer has been received 
by M.M.T.C. 

(b) Not yet. 

(c) The proposal envisalet deepen
ing of the approach channel, entranCe 
channel, turn ina basin from 12.2S to 
20 Mtrs. and seuina up a new berth 
with mechanised handlinl facilities fo r 
eJtport of iron ore. MI.. Hyundai Cor
poration have indicated that the coat 
of uPlradation of the port as indicated 
above will be US S II S.!2' million. 

(d) A completion time of 3 ),carl 
ha. been indicated by the South 
Korean Ann M/s Kyunclai Corporat ion 
in ita proP<*ll. 

Appoiatment or. COiltraeter to 
I\ttufCiyil S ....... iQc ......... '1 ' 

of SClA Bo .... , , 

2113. SHRI SAIfUDDIN dIo9i. 
DBAa y: Will tbe Minister' or 
SHIPPING AND TRANSPOllT be' 
plcased 10 state: 

(a) whether the head oRice of the 
Sbippinl' Corporation of India at 
Bombay has the techni~al staft' to 
attend to the Civil Bngineerinl works: 
and . 

(b) if so, the reasons as to why a 
contractor h~s been engaged ror the 
same jobs on payment of Rs. 26,000/· 
pet mon t h ? 

nIE MINISTER OF STATE OP 
THE MINISTRY OF SHIPPING AND. 
TRANSPORT (SHRI Z. R. ANSAR.I) • 
<a) and (b): Shipping Corporation 0' 
India bas at p.'csent one Civil Engineer 
and 6 other technical staff to attend t; 
the Civil Engineering Works. This sta 
carries out the maintenance of the 
SCI's head office building at Bombay' 
In additiop, ~CI bas 110 owned/leased 
houses spread over in BombllY and 
Greater Bombay upto a distance of 45 
kms. al'd maintenance of these houses 
cannot be done with the existing staff. 
In view of th is and due to fluctuating 
volume of maintenance activity SCI 
has been engaging contractors for 
maintenance of these houses since 
inception. The monthly expenditure 
involved in this contract i. 
Ill. 1 S,500/ ... 

Zerox/Pboto .. Copylng Jobs given to 
PrIvate Companies by S.C.I. 

Bombay 

2714. SHRI SAIFUDDIN CHOW. 
OHARY: Will the Minister of 
SMIPPING AND TRANSPORT be 
pleased to state: 

(8) whether it is a fact that a 
I'umber or automatic zeroxl photo-copy. 
ina machines are lying idle in the head
office or Shippinl Corpor ation of India 
Bombay; 

(b) if 10, the rea$on, theref'lre; 
and 



·(c) wbet&er such jobs as may be 
performed' by putting th,e aroresaid 

, macbines to Use bave been Ri~en to 
~ -pdvate companies £lnd if so, tbe reason 

therefore' 

tHE MINISTER OF STATE OF 
THE MINISTRY OF SHIPPING AND 
'rRA NSPOlt T (SHR I Z. R. ANSARI): 
(a) and (b) : The Shjppin~ Corporation 
of India Limited has 14 xerox/photo
of;opying machines. Most of Ihese are 
outdated and accordin~ly out of com
mission far want of consumables and 
$pare$. 

(c) \n view of the above, some jobs 
pertaining to xeroxing/photocopy~nl pC 
voluminous nature such as reports, 
documents, statements of large size etc. 
are at present done by SCI through 
contractors. The SCI is bcin~ advised 
to develop "in house capability" for 
th is. 

Sprinkler and Drip System of 
Irrigation 

271 S. SHRI PRATAPRAO B. 
BHOSALE : W i1l the Minister of 

I. Rates of ~ubsidy 

Small & Other 
marginal farmer 
farmer (percent) 
(percent) 

so 20 

n. Approved ceiling i" lernu 01 unitl 

(1) Small and marginal farmers 

(2) Other farmers 

An amount of Rs. 2. t 6 crores w~s 
released as matching central subsidy to 
various States during t 982-83 to 

1984-85. The Centrally sponsored 
scheme is proposed to be continued 
dUring Seventh Plan. 

[Trans/at ion] 
Demands made hy Working Group 

on Thermal Power 

2716. SHRI RAJ KUMAR RAO 
Will the Minister of IRRIGATION 
AND POWER be pI eased to sta te : 

.... · .... IT.~ tl8 

I1tlUGA11OM AND JIIe'L'IB& be 
pleased to state: 

(a) whother th' apr{ftkler au drip 
.ystem of irritation afe UI.t fer cOn. 
.entatioR 0' ",ater and for a.oid,m,"itl 

,wastage ~; 

(b) jf so, whether Government are 
contempJatinl a plan of action for tho 
use of these '&;stems" for the ~onellt of 
amalJ and marainsl farmers in India; 
and 

(0) jf &0" the ... U.u fe.~,. 
thereof 1 

1lfE MINJSTER OF lRRIGATION 
AND ~OWER. (S HRJ 8. SRA~~. 
NAND) : (a) Yea, Sir~ 

(b) and (c) : To encouralo ute of 
sprinkler/drip system, Min iatry of 
Irri&ation and Power had sanctioned a 
centralJy sponsored Idlem.c durin. 
1982~83. Under this .cheme lObI;.",. 
were -.nade available to small and ...... 
ainal farmers and other farmer~ OIl tltc 
following pattern. 

Upper ) imit of :mbsidy for 

Small & 
marlinal 
farmer 

other 
farmer 

(i n Ra.) 

20,000 8000 

'1~ percent 

25 

(a) the detail.s of the demand made 
by working group on Thermal Powor 
and wether the PlanniRI Commie-.i_ 
have gi"en their approval for TbORMI 
Power: and 

(It) the detaill in this Tlprci , 

tHE MINISTER OF STA1;E lW 
T«E DEPAR.TMENT Of POW~~ 
(SHltl ARUN NEHRU) : Ca) ~ 
workinJ Group on Po\V~r ."visa.c4 
thermal capacity add i~ion of 




